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Notice issued against the N.E.H.M.

2415. SHRI JAGANNATH SINGH
Will the Minster of HEALTH AND
FAMILY WELFARE be pleased to state :

|
!
(1) whether it is a fact that the Delhj |
! (¢) and (d) No, Sir.
\
!
|

Court has indicated the Director, Health
Services, Delhi Administration for his pub-
lic Notice issued on 9th July; 1992 against
the N.E.HM. of India, New Delhi;

(b) 1if so, what action has been taken
by Government against “the Officer for
implicating falsely the N.E.HM, of India,
New Delhi; and

(¢) what are the findings of the depart-
mental enquiry, if any, against the Officer?

THE MINISTER QF STATE IN THE
MIN[STRY OF HEALTH AND FAMILY

19624 (o Questions 84

! WELFARE (SHRIMATI D. K. THARA
DEViI SIDDHARTHA) : (a) to (¢) The
Delhi Administration has informed that
they have filed an appeal in the Delhi High
Court against the order passed by the Addi-
tional District Judge, Delhi in this regard
and the matter is subjudice.

FE.H. System of Medicines

2416. SHRI TAGANNATH SINGH ¢

, Will the Mipister of HEALTH AND
FAMILY WELFARE he pleased to state:

{2) whether Government are aware of
the Press reports regarding the unlawful
activities of the ALR.D.O. of E.H. System
of Medicines, C-7/166, Yamuna Vihar,
Delhi-53;

(b) if so, what action has been takem
by Govarnment to curh the activitiecs of
thix Orpanisation;

(¢) whether this Organisation is appro-
ved by Government; and

(d) whether its accounts are also check-
ed by Government from time to time ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
i WELFARE (SHRIMATI D. K. THARA
% DEV1 SIDDHARTHA) : (a) The Delhi
{ Administration has reported that they re-

cieved complaint regarding Al India Re-
search and Development Organisation of

i
|
} E.H. System of Medicines. Yamuna Vihar,

Delhi.

(b) The complaint was referred to the
coneeried authorities for investigation and
a public notive was issued by Delhi Ad-
ministration on 16-7-1992 to  warn  the
public against joining the institulion,

Preparation of Medicines from Plants

2417. SHRI JAGANNATH SINGH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the essences of medicines
are prepared from plants by using distilled
water through Cohobation method;

(b) if not, whether any licence is re-
quired from Government for the manufac-
tuning of such meditines from medicipal
plants; C
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(c) if so, whether licences have been
given by Government for the manufactu-
ring of such Herbal Medicines; and

(d) if so, the names of such firms?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARA
DEVI SIDDHARTHA) : (a2) Government
i.irev‘ndt aware of any method known as
‘Cohobation method’ for - preparation of
essence of medicines from plants in the
recognised systems of medicines.

(b) ‘Essences/flavours added to medici-
nes and prepared from plants do not re-
quire a Separate licence for manufacture
under the Drugs and Cosmetics Act.

(c) and (d) Information is being collec-
ted and will be laid on the Table of the
House.

Aids in Agra

2418. SHRI V. GOPALSAMY : Will the
Minister of HEALTH AND FAMILY
WELFARE be plecased to state :

(a) whether Government’s attention has
‘been drawn to the Press Reports- to  the
effect that AIDY is sweeping through Agra;
‘and

(b) what steps have been taken by the
National AIDS Control Organisation to
control the spreading of this fatal disease
in the world famous tourist centre ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARA
DEVI SIDDHARTHA) : (a) and (b) The
Government is aware of the spread of HIV
infection within the country imcluding in
Uttar Pradesh. A comprehensive Plan with
assistance from the World Bank and
W.H.O. has been taken up in hand for pre-
vention and control of AIDS in the country
in close coordination with the State Go-
vernments.  The stress is on prevention as
AIDS has no cure as of now. The Pro-

gramme components. consists of streng-
thening management, increasing the level
of awareness in community and indivi-

duals, increasing safety of blood and blood
- products, augmenting STD Control . Pro-
gramme and improving clinical manage-
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ment and surveillance. The scheme laun-

ched is for the whole country and not for
a particular city.
Fradication of Malafia
2419. SHRI BISHAMBHAR NATH

PANDE :

Will the Minister of HEALTH  AND
FAMILY WELFARE be pleased to state

{(2) whether it is a fact that India is
among nine Malaria prone countries in the:
South-Easl Asia region with over 700 mil-
lion people facing the risk of contracting
malaria;

{(b) if so, what measures Government
propose to take to eradicate malaria;

(¢) whether it is also a fact that mos-
quitoes have become resistant to ‘conven-
tional insecticides; and

(d) if so, the steps Government have
taken to invest more effective insecticides ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D, K. THARA
DEVI SIDDHARTHA) :. (a) Yes, Sir.

(b) The following measures are being
undertaken for control and containment
of the disease malaria :—

(1) Anti-Vector Measures
(a) Chemicals methods
— Spraying with appropriate insec-

ticides like DDT/BHC Malathion

—  Weekly application of anti-larval
chemicals in water bodies in
Urban areas.

(b) Biological methods

— Introduction of Larvivorous fishes
wherever feasible.

(2) Anti-Parasitic Meastires

-— Case detection and prompt treat-
ment with appropriate anti-mala-
rials.

(3) Personal Protection measures by the
use of clinically impregnated bednets
wherever feasible, being proposed to



